In THE CENTRAL AMINISTa4iIVe  RISLNAL
PRINCIPAL BLMCH

NEw DElHI,.

CP No. 91/97 in
0A 1067/95

New Delhi this the 10th day of July, 1997

Hon'ble 3hri 5.R. Adize, Member (A)
Hon'ble Smt, Lakshmi Swaminathan, Member {J)

Shri Govind Ballabh,
Deputy Registrar,
Central Administrative Tribunal,
Principal Banch,
New Jelh
e PRL L imuyp
{Present in person )

Vs,

te Shri Arvind Verma,
Secretary to Govt,of India,
Dgptt.of Personnel & Training,
North 81lock, New .ODelhi,

2. Shri R.K.Tandm,

Joint Secre tary(AT)
Deptt.of Personncl & Training,

Nopth Bl cks: New Deglhi,

3. Shri TeCe Pant,

Director (A1),
Deptt,of Personnel & Training,

North Block, New Delhi,

4, Shri Diuakar Kukreti,
Acting Registrs=r,
Central Administrative Tribunal,
Principal Bench, New Delhi,

‘ oo HE3EINT rta,
(Shri Ashok Mehta, Secticn Officer DoRe )

O ROE R {GRAL)

{Hon'ole Swhed S.Re Adige, Member (A)

Shri Govind Ballabh, applicant statwe thai s Tribunale
deCision dated 10,7.96 in OR 1067/95 has since been impicmentad by
the respondents vide o'der dated 2.7.97, copy of which is taksn
record and under the circumstances, nothing further survives in tnre

C.Ps which is accordingly dismissecd. a8 not pressed,

(Smt.Lakshmi Swaminathan) {(SeFe Adige )
Member (3) Member (A)



